STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY

(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF MAY 2017

sl g:;':\i:eg I Restored BaFklog Total Ba cklog . Total PeT\%?I:cy
No. Nature as on Institution | o Instituted | | - v Gtion Disposal | Transfer to | Disposal Disposal as on
01.05.2017 Cases Cases Tribunal
31.05.2017
MAIN CIVIL CASES
1 |WP 981 12 12 2 42 44 949
-2 WA 314 39 1 40 19 19 335
3 |WPC 4865 345 8 1 354 219 219 5000
4 |\WPL 967 13 1 14 14 14 967
5 |WPS 9960 419 12 431 4 2 415 421 9970
6 |WPT 418 9 3 12 20 20 410
7 |WPCR 534 36 2 38 23 23 549
8 |WPPIL 126 8 8 5 5 129
9 |WP 227 1316 71 2 73 1 73 74 1315
10 |WPHC 5 2 2 2 2 5
A [TOTAL (1 to 10) 19486 942 39 3 984 7 2 832 841 19629
1 |FA 2531 60 4 64 1 6 7 2588
2 |FAM 566 22 2 24 12 12 578
3 |SA 5506 67 3 70 15 15 5561
4 |MA 409 10 1 11 1 8 9 41"
5 |MAC 6107 164 7 171 2 10 12 6266
6 |CR 160 18 1 19 9 9 170
7 |MCC 159 61 1 62 1 62 63 158
8 |{COMP APPEAL 4 0 1 1 3
9 |COMP PET 41 0 0 41
10 |EP 8 v 0 1 1 7
11|TPC 33 4 4 5 5 37
12[CONC 1 0 0 '
13 |[CONT 302 59 1 60 51 51 311
14 |CONTS 0 0 0 0
15|ITR 3 0 0 3
16 |ITA 4 0 0 4
17 |CER 0 0 0 0
18 |ARBA 151 11 11 15 15 147
19 |TAXC 105 13 L 14 5 5 1
20 |REVP 60 8 8 2 13 15 55
21 {CIVIL SUIT 0 0 0 0
B |[TOTAL (1 to 24) 16150 497 21 0 518 7 0| 213 220 16448
TOTAL (A+B) 35636 1439 60 3 1502 14 2| 1045 1061 36077
MAIN CRIMINAL CASES
1 |CRREF 1 0 0 1
2 |CRA 12937 223 1 224 96 96 13065
3 |CRR 4189 115 3 118 2 54 56 4251
4 |IMCRC 1128 778 778 3 768 771 1135
5 |MCRCA u/s 438 CrPC 335 109 109 255 255 189
6 |CONTR 6 0 0 0 6
7 |CRMP 1813 113 1 114 2 88 90 1837
8 |TPCR 13 3 3 5 5 11
9 |ACQA 1344| 17 1 18 6 6 1356
C [TOTAL=(1to9) 21766 1358 4 2 1364 7 0l 1272 1279 21851
GRAND TOTAL(A+B+C)
OF MAIN WRIT, CIVIL & 57402 2797 64 5 2866 21 2| 2317 2340 57928
CRIMINAL CASES
PENDECNY INCREASE/ | 57402 INCREASE (+526) 57928

NOTE : 1. Total number of 05 cases in institution & total number of 21 cases in di
entry in previous month or years in Case information System. It is pertinent

searching in physical verification.

sposal Column entry is made as a Backlog institution & disposal due to
to mention here that above cases are old backlog cases duri e
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Gautam Chouradia
Registrar (Judicial)
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